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el Rera s1gR: R ...(Faum™)...
MR. CHAIRMAN: No, no, please. ...(Interruptions)...
St faera S1gR: 75 RIS ...(FAUH). ..

MR. CHAIRMAN: Please. ...(Interruptions)... Question No. 51. ...(Interruptions)...

Sorry. Please sit down. ...(Interruptions)... Please. ...(Interruptions)... No, no, please.
*51. [The questioner was absent.]
Encouragement to use debit cards

*51. SHRIMATI VIJILA SATHYANANTH: Will the Minister of FINANCE be

pleased to state:

(a) whether it is a fact that Government has asked all Government departments,
public sector firms and autonomous bodies to encourage their employees to use debit
cards for personal transactions and serve as ambassadors for Government’s push for

a digital payments economy; and

(b) whether it is also a fact that the Ministries have been asked to liaise with
banks to ensure that employees who do not have a debit card can get one and if
so, the details thereof?



60 Oral Answers [RAJYA SABHA] to Questions

THE MINISTER OF FINANCE (SHRI ARUN JAITLEY): (a) and (b) A Statement
is laid on the Table of the House.

Statement

(a) and (b) Department of Expenditure vide Office Memorandum No.25(30)/E.
Coord/2016 dated December 1, 2016 issued an advisory to the Secretaries of all
Central Government Ministries/Departments for encouraging usage of debit cards among
Government employees. All Ministries/Departments were requested to encourage their
employees to make use of debit cards for personal transactions instead of cash. In
this regard Ministries/Departments were advised to liaise with their accredited banks
and set up special camps to facilitate obtaining of debit cards all its employees.
Ministries/Departments were also advised to issue similar advisories to their attached/

subordinate offices, PSUs, Autonomous Bodies etc.

The Central Government even before the November, 2016 de-monetisation exercise
has taken steps to minimize cash transactions, such as crediting the salary of its
employees direct to the salary accounts minimizing cash transactions. Associated with
each salary account is a debit card through which the employee either withdraws

cash or transacts digitally using the debit card for procurement of goods and services.

The instructions though advisory in nature, were issued as it is felt that Government
employees are key to promoting public policies and can serve as ambassadors to
take forward the Government’s emphasis on embracing technology and transforming
into a ‘less’ cash economy. They need to be encouraged to be facilitators for the

larger population.

Keeping in view the advisory nature of these instructions, no follow up data

was collected.

MR. CHAIRMAN: Question No. 51. Questioner is not present. Let the answer
be laid on the Table. Shri Rapolu.

SHRI ANANDA BHASKAR RAPOLU: Respected Chairman, in these days of
demonetisation, the deserts of distress are spreading and amidst that, there are also
certain oasis of less cash and cashless digital transaction communities. Likewise, the
Union Government is encouraging its employees, not only Government employees
but also public sector employees to go in for ‘less cash and cashless.” In that, have
you attained the 100 per cent target to ensure 100 per cent cashless communities

among the Government and public sector employees with your efforts?

SHRI ARUN JAITLEY: Sir, the role of the Government in this is advisory and,

therefore, as far as this advisory is concerned, because salaries are being paid to
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Government servants and public sector employees into their bank accounts, they are
one section of society which does not have any cash earnings. So, the Government
has thought it proper to advise them, as far as possible, to use either debit cards or
any other mode of banking transaction through which it is possible for the conduct
of their transactions and, I am sure, a very large number of Government employees

are using the same.

SHRI T. K. S. ELANGOVAN: Sir, my question is whether the Government has
instructed all banks that whenever a person opens an account, he must be given a
debit card, passbook or a cheque book. If that is done, then anybody who opens
an account would get a debit card which he can programme with his name and
password. Has the Government issued any such instruction to the banks that while

opening an account, they should also issue a debit card to its customers?

SHRI ARUN JAITLEY: Sir, the banks decide it on the strength of their policy,
but if you remember, when the Jan Dhan accounts were opened, providing a RuPay
Card along with the Jan Dhan accounts was one of the facilities which has been
provided to those 27 crore people who opened the Jan Dhan accounts. So, a RuPay

Card was available to each one of them as a matter of right.

SHRI SITARAM YECHURY: Sir, the Finance Minister has said that this is an
advisory, but along with that advisory, are you also going to announce an exemption

of the transactions costs, while using the digital mode, to the Government employees?

SHRI ARUN JAITLEY: Sir, I think Mr. Yechury walked in about ten minutes
too late. There was a previous question where I have replied to a number of

supplementary questions.

SHRI SITARAM YECHURY: Sir, I would be enlightened if you could repeat
that, if you don’t mind.

SHRI ARUN JAITLEY: Yes. The Government has been trying to encourage
and facilitate the process by which the transaction costs come down. In some cases,
they are eliminated. As far as Government’s own expenditure is concerned, that is,
people buying petrol, people booking railway tickets and using other facilities of the
Government, we have already absorbed the charges and exempted them. There are
some technologies available for which no charge is levied. As far as debit cards are
concerned, the Reserve Bank, exercising its powers under the Payment and Settlements
Act, has already decided that up to a transaction of ¥ 1,000, the rate comes down
to 0.25 per cent; up to a transaction of ¥ 2,000, that is, from ¥ 1,000 to ¥ 2,000,
it comes down to 0.5 per cent and we are in the process of taking a decision with

regard to charges above ¥ 2,000. That is a process that is on. In many cases, up
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to 31st of March, 2017, the rates have been exempted completely. So, as a part
of this drive towards digitalization, we are moving slowly in the direction where
charges, in many cases, are exempted and, in most other cases, are being trying to
be brought down.

SHRI SITARAM YECHURY: Till they are not exempted, will you compensate
them? That is the point ...(Interruptions)...

MR. CHAIRMAN: Question No. 52. Questioner not present. Let the answer
be given.

Improving living conditions and fighting capabilities of soldiers

*52. SHRIMATI RAJANI PATIL: Will the Minister of DEFENCE be pleased
to state:

(a) the steps taken by Government to improve the conditions of the brave soldiers
by providing superior quality food, modern equipments and clothes, helmets etc. to

ensure National security and unity; and

(b) the details of the action taken by Government on the issue of grievances
of soldiers?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) and (b)
A Statement is laid on the Table of the House.

Statement

(a) The soldiers are provided entitled rations and clothing. The improvement in
quality of food and clothing is an ongoing process and is undertaken based on feedback
from troops and advice of scientific bodies like Defence Institute of Physiology and
Allied Sciences (DIPAS). Constant endeavour is made to acquire ‘State of the Art’
equipments for the soldiers to enhance their capabilities.

Some of important steps taken by Government towards the improvements in
food/clothing items are mentioned below:—

(1) Improved specifications of Shoes and Helmets.

(i1) Authorisation of individual combat kit to entire Army.

(iii) Increase of scale of meat/chicken (broiler) dressed for JCOs/ORs and
authorisation of chilled/frozen meat/chicken as basic ration at 136 stations.
(iv) Introduction of ready to eat vegetables in retort pouches with longer shelf

life.

(v) Extension of Special Rations of Siachen Glacier to troops across the country

anywhere above 12000 feet.



